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Administration of justices In tribal area~ 

5403. SHRI GIRIDHAR GOMAN-
00: Will the Minister of LAW, A ~() 
JUSTICE be pleased to state : 

(a) the steps taken by his Ministry 
to provide administration of justice in 
tribal areas of the country ; 

(b) whether the States having tribal 
areas have taken any step!' to provide 
administration of justice in these areas; 

(c) if not, the reasons for the same 
and 

(d) whether the Seventh and Eighth 
Finance Commission recommended for 
upgradation of the !standard of admini­
stration under 8f,icle 275 {I) ? 

. THE MINISTER OF STATE IN THE 
MINISTR Y OF LAW AND JUSTICE 
(SHRI H.R, 'BHARDWAJ) : (8) to (C) 

It is Dot pos~ible .to furnish any int'orm. 
ation under '~steps for administration 
of Justice in Tribal Areas" in the absence 
of any specific details. Justice is adminis­
tered through the various Courts of the 
couDtry which cover tbe Tribal Areas 
also Administration of Juslice in Di~trict 
and Subordinate Courts primarily con­
cerns the Slate Government. Under 
Article 235 of tbe Constitution tbe 
control over the District Courts 

'"and ---Courts Subordinate thereto rests 
with the High Courts. 

Cd) Yes, ~ir. 
aDd Justice is 

Tile ·Ministry of Law 
conc~med with" the 
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re~ommendations of the S~venth Fmance 
Commi~sion and the Eighth Finance 
Commission relating to the upgradation 
of standarrls of Judicial Administration 
only, 

De,efopment of rural industries by 
private s;:ctor 

5404. SHRI JAGANNATH . PATT­
NAIK: Will the Minister pf INDUSTRY 
AND COMPANY AFFAIRS be pleased 
to state: 

(a) whether there is any proposal 
under consideration of Government to 
cbalk out a scheme for development of 
rural industries by the private sector; 

(b) whether any initiative has been 
taken with the industrialists in this reg­
ard; aDd 

(c) if so, the details thereof? 

THE MINISTER OP STATE l"-l THE 
MINISTRY OF INDUSTRY AND COM­
PANY AFFAIRS ·(SHRI ARIP MOHA­
MMAD KHAN) : (a) to (c). The Central 
Government through its Various agencies 
such as the Khadi & Village Industries 
Commission, Coir Board National 
Small Industrj~s Corporation. Develop: 
ment . Commissioner' for Handloorns, All 
India Ilandicrafts Board, 'Central Silk 
Board and the Small Industries Develop­
ment Organisation assists the entrepre­
neurs.in settiog up small scale and cotage 
industries all over the country particularly 
1m' the rurad and ~ck,ward arFu ".Several 
inccntives/concessions arc beiDg provided 
to tbOlO OQtr"p ... ~eurs. ;.wbp set up,. indus­
tries in backward areas. 




